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this programme will have to be found 
by the resources of thl' State and by 
special Central aid as non-Plan ~  

penditure. 

This matter will be further examin-
ed on r .... ··eipt of proposals from any 
of the State Governments. 

Peace and Security Position in Assam 

r Shri P. C. BorOoah: 

I Sbrl BrIJ Raj Slqb: 
I Sbrl Blbbntl Mlshra: 

I Sbri P. R. Chakravarti: ShrlmaU Savltrl NIpm: 
Shri S. M. Banerjee: 
I Shrl C. K. Bhattaoharna: 
I Shrl Klndar Lal: 
~ Sbrl Vishwa Nath Panele,.: 

I Shn II. V. KoujaJlI: 

.8'7. ~ Shri Harlsh Chandra Mathur: 
I 
Shrl A. N, Vld,.alaubr: 
Shrl Surendr. Pal 8btrb: 
Shrl Gulshan: 

L Shri Onkar Lal Berwa: 

Will the Minister of Home Malr. 
be pleased to state: 

(a) whether he visited Assam and 
orhf.'r border areas in t:'nrly July this 
year to study the peace and security 
posItion in the border Stat", includ-
ing the situation posed by illegal 
Pak inmtran!s; 

(b) if so, the results of his study; 
and 

(e) the steps contemplated to be 
tilken in fCi"!Rrd to the various proD--
lcms threat ning the peace and 
security of that bOl'der State'? 

The Minker 01 Rome Aftai .... (Shrl 
Nanda): (a) Yes. Sir. I visited 
~  Tripura nnd Manipnr from the 
24th to 26!h June, ~  "nd no! in 
,Tuly. 

(h) and (c). It is not possible to 
refer to all the problems of this rf'-
gjon and the measurfl's envisa.£fE"d h 
deal with thorn. My visit and dis-
('Ufr.;;uIL<; n;:lturally rebtnd to steps to 
ti! ~e  up in'ernal sf>curity, prevent 
P'Jkl'ifani inflltration, combat activi-
ties ot hosti ~ Nagas and strengthen 
the sf"Curit·· ;"l:ld police forces to meet 
pOOslbJ(I threats. 

Kafron Munk'r Cas., 

r Shrl R. S. Pandey: 
I Shrl D. C. Sharma: 
I Shrl Prakash Vir Shutrl: 
I Shrl Ja .. dev Slntrb Siddhantl: 
! !lbrl Bade: 
I Shrl Naval Prabhabr: 
I Shrl Rem Raj: 
I Sbri Bnkam ChaDd Kaeh-

OM I hanl),a: 

I Shrl P. R. Bheel: 

I 
Shrl Onkar Lal Be""a: 
Dr. Mahadeva Prasad: 
Sbrl R. Barna: 
Shrl D.  D. Mantrl: 

t Shrl Baonmatart: Shri P. I,. Barupal: 
Shrl Yashpal Slnrb: 

Will the Minister of Home AJralrll 
be pleased to state: 

(a) whether the Central Bureau of 
Investigation huve completed their 
investigation into the reports of the 
police party who chased and captured 
Sueha Singh in NI?pal, the prime sw-
pect required In connection with the 
caSe of murder of Pratap Singh 
Kairon. late Chief Minister of Punjab; 

(b) whether there i. a proposal to 
tnke over the investigation. of the 
Kairon murder case trom the State 
Government; and 

(c) the present progress of police 
investigations in the case of assas-
sination of Sardar Pratap Singh 
Kairon aDd the extraditiOn proceed-
ings against Sueha Singh from 
Nepal? 

The Minl.fer 01 Stale In the Minis-
try of Home AIrairs (Shrl RaW) : 
(8) Tho Central Bureau of e ~ 

tion is not conducting any i i~  

tion in this respect, 

(hi No, Sir. 

«') Three suspects have been 
arrested On(' more RURpect if; fitill 
at large find .i.lll-out error-!- i.lJ"f' ~i ~ 

made by Punjab Police to apprehend 
him. The extradition proceedj",,·( 
again't Sucha Singh have not yet 
been completed. 




